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6/7/2020 Gmail - Kind Attention: Chairman and All Members, Expert Committee on Bio-Medical Waste Management , CPCB, Delhi - reg. urgent…

https://mail.google.com/mail/u/0?ik=f10d47696f&view=pt&search=all&permmsgid=msg-f%3A1668729955954028471&dsqt=1&simpl=msg-f%3A1… 1/2

vinod khanna <vinodkhanna710@gmail.com>

Kind Attention:   Chairman and All Members,  Expert Committee on Bio-Medical Waste Management ,
CPCB, Delhi - reg. urgent issue with Bio-Medical Facility.
Tushar Joshi <kantjoshi@gmail.com> Sat, Jun 6, 2020 at 11:58 AM
To: vinod khanna <vinodkhanna710@gmail.com>
Cc: "mscb.cpcb" <mscb.cpcb@nic.in>, ksharma.cpcb@nic.in, Arun Kumar Mehta <ccb.cpcb@nic.in>, Vinod Babu <bvbabu.cpcb@nic.in>, Youthika Puri
<youthika.cpcb@nic.in>, Dr D K Sharma <123dks@gmail.com>, info@toxicslink.org, raviagg@gmail.com, kd.bhardwaj@npcindia.gov.in,
m.gangeya@gov.in, dghs@nic.in, scbmcctc@gmail.com

This is  a serious matter. From infection control perspective and from the perspective of air pollution control, one of our Australian expert who had
come to help us in streamlining bio medical waste management, commented "it is like putting up a factory in hospital"
Now in this COVID era this becomes even more hazardous. I am sure CPCB will take cognizance of the matter.
T K Joshi
Member CPCB, Board

On Sat, Jun 6, 2020 at 11:34 AM vinod khanna <vinodkhanna710@gmail.com> wrote:
                                                                                                                “TOP- MOST URGENT”
To,                                                                                                                                                                                         Dated: 05-06-2020
                                                                                                                
Dr. Prashant Gargava ,
The Member Secretary,
Central Pollu�on Control Board,
Parivesh Bahawan, East Arjun Nagar, Karkardooma, Delhi-32
      

  Kind A�en�on:   Chairman and All Members,  Expert Commi�ee on Bio-Medical Waste Management , CPCB, Delhi

  Subject: Unlawful and illegal ac�vi�es by Synergy Waste Management Pvt. Ltd., Meerut(UP) with crea�ng disease full
environment and Health                                 Hazard in Delhi-NCR and negligence of complaints by UP PCB.

Resp. Sir / Madam,

The undersigned intend to inform you that M/s Synergy Waste Management Pvt. Ltd, Common / Cap�ve Bio-Medical Waste
Treatment Facility. situated inside the premises of Private Subhar� Medical College, Meerut(UP) has been opera�ng besides that
other two CBWTFs are available within 75 KM Coverage area. There are most urgent issues must be addressed immediately by the
level of CPCB which are below under as :-
 
1). As per report of Regional Office,UPPCB, Meerut (UP) dated : 25-05-2019, The said company has established in 2003 with incinerator
capacity of 50 Kg/Hr. However,  the said company has increased the capacity of incinerator from 50 Kg/Hr to 100 Kg/Hr in 2010 without taking
NOC from UPPCB. Further , Said company again increased Incinerator capacity from 100 Kg/Hr to 300 Kg/Hr in 2013 without any NOC from
UPPCB. Furthermore, said company again replaced old Incinerator of 300 Kg/Hr with New Incinerator of 300 Kg/Hr without any NOC and EC
from UP Govt as per provision of EIA and CPCB guidelines.
 
2). Member Secretary, UPPCB has also informed CPCB vide le�er No. H46412/C-3/cpcb05/20 dated: 16/01/2020 that said the unit is
opera�ng without NOC and EC inside Private Subhar� Medical College.
 
3). The said company has been extrac�ng groundwater without obtaining NOC from CGWA for industrial purposes. Besides that CGWA on
direc�on of Hon’ble NGT has banned the Ground Water extrac�on in said loca�on for industrial purpose.
 
4). It has also observed that said company are using unauthorized open body vehicles  (not designed as per style of CPCB Guidelines ) for
collec�on and transporta�on of infected bio-medical waste against the CPCB guidelines and BMW Rules. Vehicles has leakage of infected
Blood, liquid Waste during transporta�on and Photos have been sent to UPPCB. UPPCB did not take any ac�on on such highly
sensi�ve ma�er.  
 
5).During inspec�on dated 15/05/2019 by Hon'ble Judge Sh Arun Tandon, Chairperson (Oversight NGT Commi�ee) has raised
objec�on on cap�ve Treatment Facility inside Subhar� Medical College, Meerut (UP) by M/S Synergy Waste Management Pvt Ltd
due to very close proximity of residen�al area ,colonies , hostels in spite that other CBWTFs are available within 75 KM coverage
area.
                                                                                                                                                      
It is not strange that UPPCB is deliberately suppor�ng these illegal ac�vi�es and not taking any ac�on which is crea�ng unhygienic
situa�ons with poten�al risk causing severe environmental and public health crises with epidemic disease to Waste Workers,
other common mass of Public with their hidden malafide inten�ons.
                                                                                                                                           
We complained for a long �me and approached UPPCB mul�ple �mes and it is very humilia�ng and frustra�ng and finally submit
that you may take immediate ac�on to closure of said company without further loss of �me.
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Yours Sincerely,
 
 Sd/-
 
Vinod Khanna,  Environment Ac�vist,
R-428,Colony No.-5, Jawalapuri, Delhi-110087
Contact No. : 9312694453
Email id : vinodkhanna710@gmail.com
 

Copy to all Members for following for necessary informa�on and ac�on: -                                                                                         
                               
 
1). The Director (HSMD) , MOEF&CC, Indira Prayavaran Bhawan, Jor Bagh Road, New Delhi
2). The DGHS, Ministry of Health & Family Welfare, A-Wing,Nirman Bhawan, New Delhi    
3). Sh. Vinod Babu, Sc,-E &  I/c HWMD, CPCB, Parivesh Bhawan , Karkardooma, Delhi
4). Mrs. Youthika,  Sc,-D, HWMD, CPCB,  Parivesh Bhawan , Karkardooma, Delhi
5). The Director (Environment), NPC, 5th to 6th  Ins�tu�onal area , Lodhi Road, New Delhi.
6). The Member Secretary, Dr.T.K.Joshi, COEH,  B.L. Taneja Block, Maulana Azad Medical College, New Delhi  
7). Shri Ravi Aggarawal, Member, Toxic Link, H-2,Ground Floor,Jangpura Extn., New Delhi 
8). State Program Officer (Leprosy & BMW Mgmt.) / The Addl. Director, F-17, Karkardooma, Delhi
9). The Medical Superintendent , All India Ins�tute of Medical Science, New Delhi
10). Prof. (Dr.) B.K.Das ,Member & Professor, SCB Medical College & Hospital, Cu�ack, Orissa.    
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